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Jabalpur, this the 3rd day of July 2003,

Hon'ble Mr, D.C, Verma - Vice Chairman (Judicial)
Honfble Mr, Anand Rumaf Bhatt, Adninistracive Memper

. dh Nirmani vahap Chalak Sangh
! Atgxl:’g:gh it’s Scretary shri K, S,
RRgmvenshi, age about 46 years,
S/0 shri Chhotelal RaghuvanShiﬁj
P,No, 20391304, 'vehic le Fac tory,
Jabalpur (M.P,),

2, Premlal Prajapati, age 52 years,
8/0 Shri Kandhila] Erajapati¢
Driver Fire Brigade, P,No,
070392, Grey Iron Foundry,
Jabalpar (M,p,) APPLICANT

(By Advocate - shri s, Nagu )
VERSHBS
i, Uhion of India through Secretary
Department of Defence Production &
Bloc K, N&w Delhi,
. Chairman,; Ordnance Factary Board,,
2 10-4,; Shgheed Kwudiram Bose Roag,
Kolkata (W,B,), _
3. @=neral Manager,

Vehicle Factory, , |
Jabalpur (MP,) RESPOND ENTS

ORDER (ORAL)

Policy to the Fire Enging Drivers ag Compared to the
Civilian Motor Drivers. . It has been submitted that thg
promotion schamg for the tuwo categories arg different jin
the Department. Shri Naguy states that jn this connection
2 legal noticg (Annexure A-5) has been given to’the

Dapartment. No othe:reprasentation 88ems to hayg been




o
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. given either by the aggrieved Persons or by the Union
in this regard. Under the circumstancqa the DA is
disposed of at the admission stage itself with a
direction to ths Department to consider the grievance
S Py g g Ty
contained in the legal notice given cvjfhe Union i.e.
Ayudh Nirmani Vahan Chaalak Sangh on bshalf of the
affected persons and take a decision on ths matter

within a period of 3 months of the date of communication

of thisvordar.

2. O0A stands decided accordingly.

(Anand Kumar Bhatt) (o.c. Verma)
Administrative Member Vice Chairman (3)
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